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CENTRAL ABMINISTRAT IVE TRIBUNAL, JABALPUR BENCH, JABALPUR

Urigigal Application Ng. 801 of 2002

Jabalpur, this the ZS”’ day of March 2003.

Hon‘ble Mr, Shanker Raju -~ Member éJudicial)
Hon'ble Mr. R.K. Upadhyaya - Mempgr Admnv. )

H.K. Shrivastava, agad about 41 years, son of

Shri Ramlal Shrivastava, Junior Engineer-I]

Traction and Distribution sehorg, Rat lam

Divigion, Western Railuay, Oistrict Sehors APPL ICANT

(38y Advocate- Shri K.S. Wadhua)

VERSUS

1. The Union of India through the Secretary,
Ministry of Railways, Neyw Delhi

2. Gensral Manager Wester Railways
Church Gate, Mumbai

J. Divsional Railways Manager Ratlgm Division
Rat lam

4. The Seniop D.€.E. (Tr.D.) Ratlam Divi sion
Rat lam RESPONDENTS

ORDER (ORAL )

By Shanker Raju - Member (Judicial)

The learned counsel for the applicant gseeks withdruwal
of this case, to avail the remedies left with him, Prayer

is allowed. Thig 0.A. is dismissed as withdraun.

(2T Shuin

(R.K. Upadhyaya ) (Shanker Ragu)
Member (A) Member (J

sove




